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Sh. Rahul Chaudhary, Advocate for the petitioner. Sh. Abhishek Anand,

Advocate for the Resolution Protfessional.

A copy of the present application is provided to the counsel for the RP of the

Corporate Debtor Company. Hence, the case is fixed for filing reply.

The matter to be listed on 19t January, 2018.

Dated:15.12.2017 H.F. Chaturvedi,
Member (Judicial)
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